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SHRI ANNASAHEB p. SRINDE: I 
have made an effort to reply to all the 
queries of the hon. 'Member. May be 
the import of sqtne further small 
quantities of food grains in addition to 
what I hav.e men\ioned would have to 
be made, We have to review the posi-
tion from tUne to time I!,nd it is not 
p~ible for me at this stage to state 
what is. the quantity. Our import pro-
gramme depends upon our production, 
our requirement etC. Because of some 
set 'back in wheat production, par!!.-
cularly the rabi production last year, 
there is need to have some imPorts, 

MR. SPEAKER: May I request hon. 
Members not to come between me and 
the members asking questions. Shri 
Jyotinnoy Bosu is not hearin'g what 
I am saying. I am addressing this to 
Shri Bosu and not to Shri Halder. 

SHRI KRISHNA CHANDRA HAL-
DER: The hon. Minister has stated 
that Government is purchasing wheat 
at prices best to our advantage. I 
w.ant to know the landed cost of wheat 
1mported from different countries. Is 
it less than our procurement price or 
more? 

SHRI ANNASAHEB P. SHINDE: As 
far as landed cost is concerned, figures 
have to be worked out because freight 
varies from country to country, de-
penning on the distance. The ·actual 
purchase price from some countries, 
particularly from USA two months 
earlier, was lower tlian ottr procure-
ment price. But whether the purchase 
price plus freight would be lower than 
our procurement price, I am doubtful. 
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SHRI ANNASAHEB P. SHINDE: As 

I said, we review the position from 
time to' time. In addition to what I 
have already mentioned, the level of 
procurem~nt will also be taken into 
consideration for determining our 
future quantum Of imports. 
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SHRI ANNASAHEB p. SlllND:E<: 
The target of wheat production was 
about 30 millton tonnes. The prec~e 
estimates, the final estimates of pro-
duction are still not availa'ble. But 
production will be lower than the 
tareet. 

SJaorifaU in Grain o.tput 

·5. SHRI NIHAR LASKAll.. 
SHRl PURUSHOTTAM 

KAKODKAR: 

Will the Minister of AGRICUL-
TURE 
'!fq ;r;;rr 

be pleased t,o state: 

(a) whether the Union Minister has 
admitted that there will likely be a 
5 m, tonne shortfall in grain outpUl 
during the current year: 

(b) if so, what was the target fixed 
for rice and wheat during the Kharif 
crop and Rabi. crop; 

(c) what are the reasons fOr this 
shortfall; and 

(d) what stePs are being taken to 
achieve target of food grains? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
\SHRI ANNASAHEB P. SHlFIDE): 
(a) Former Ministry of Agriculture 
stated on 17th June, 1974 that he anti-
cipated a shortfall of only 5 million 
tonnes in the target of foodgrain pro-
duction fixed for 1973-74 and that ab-
out 107-108 million tonnes of food-
grains production would be achieved 
in this year. 

(b) The target for the production 
of rice durinll' 1973-74 was fixed at 
45.0 million tonnes and for wheat at 
30.0 million tonnes. 

(c) The tarllets fixed for Kharif 
Season of 1973-74 have more or less 
been achieved. However, due to 
spells of severe cold in the second half 
of the December 1973 and first week 
of February, 1974, failure of winter 
:rain&, shortage of fertilise power and 
diesel. oil etc., it is expected that the 
production of Rabi crops will faU 
short of the targets. 

'(Ii) The increase in food production 
is sought to be bro~ht about by in-
c~ the productivity mainly 
through increase in area under high 
yielding varieties, adoption of inten-
sive cultivation measures, multiple 
cropping, chilDge in the croppinz pat-
terns and efficient use of the avaiIabl~ 
inputs like fertilisers, orll'anic manu-
rial resources, water. pestcides credits 
etc. 
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Locust InvasJon in Bikaner, 
Itajuthan 

·8, SHRI NAWAL KISHORE 
SHARMA: 

SHRI BIRENDER SINGW RND; 

Will the Minister of AGRI-
CULTURE 

'tfl{ ll'ofi 
be pleased to stat",; 

(a) whe1her the attention of the 
Government has been drawn to the 
locust invasion in Bikaner District 
of Rajasthan; 

(b) if so, the steps being taken by 
the Government to destroy the locust 
and their hpavy breedings in Jodhpur 
and Bikaner Divisions of Rajasthan; 
and 
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(c) the estimated loss suffered as 
a result of invasion of locust in 
Rajasthan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULnJRE 
(SHR.! ANNASAHEB P. SHINDE): 
(a) and (b). The Government are 
aware of the locust swanns which 
have settled in Bikaner, Jodhpur and 
C!buru districts of Rajasthan. These 
swarms are t>e.lll¥ chased and de!Itro;y-
ed. Areas where the locusts have la,id 
~s have been demarcated and con-
trol operations through sprayine of 
chemicals against hoppers are in pro-
gre.s. Aerial survey of locust popula-
tiim is :uso in progress. 

(c) The damage caused by locusts 
has been negligible so far, since nature 
swanns do not eat much. The hop-
pel"! are being controlled as they 
emerge and before they can do any 
seritlus damage. Moreover, there are 
few standiQg crops in the areas where 
the Ewarms have settled. 
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ADeret. VIoIa.tlOn of Dellti SoJa.1s 
ACt by lWaJIqemeatll ., ScIloGIII 

*10. SHRI C. K. CHANDRAPPAN: 
sftRI BHOOEN1>RA JBA: 

Will tbeMiniSter of EDl:JCATION, 
SOCIAL WI:LlI"l\Rl!l AND CULTURE 
btpleased . to state: 

(a) whether Govenlment have 
received complaints from teachers' 
organisatio.. alleging ,ti1at . sneral 
millJ8lemerttll of lIChi:JolII in Delht are 
violating proviaiou of Delhi 8i:boD1s 
ACt, in eQIlmvance with the Gv\'I!m-
meI1t bureaueraey; an4 

-( b) if so, the sups 1IIien to _lire 
the proper implementation of the Did-
Act? 

THE DBPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
BOtxU WBt.i'ARiI AlIID tit THE 
DEPARTMENT OF eULTURE (SHRI 
D. P. YADAV): (a) A lI&emo-
randum hIlS been received from 
Unaided School Teachers' Association, 
Delhi, allelring vlolatieDs tlf certain 
provisions of Delhi School Education 
Act and Rules framed thereunder by 
some managements of unaided private 
recognised schools. However, the 
Memorandum does not ilUeae ccmni-
vance of Government officers in aiM 
violations. 

(b) A statement is laid on the Table 
of the Sabha. 




